t TEM NO. 3 COURT NO. 2 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).29016/2012

(From the judgenent and order dated 31/08/ 2012 in CMAP No. 754/ 2012
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

DWARI KESH SUGAR | NDUSTRI ES LTD. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent (s)

(Wth appln(s) for interimrelief and pernmission to file Volume-1I
and permission to file Volune 11l and perm ssion to file additional
af fidavit and exenption fromfiling O and exenption fromfiling OT
of annexures and perm ssion to place addl. docunents)

[ FOR FI NAL DI SPOSAL]

Dat e: 15/05/2014 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTICE A K. SIKRI
[ VACATI ON BENCH]|

For Petitioner(s) M. Sanmeer Parekh, Adv.
M. Sumit Goel, Adv.

M. Nitin Thukral, Adv.

M. Gagan Sharma, Adv. for
M S. Parekh & Co., Adv.

For Respondent (s) M. Dinesh Dwi vedi, Sr. Adv.
M. Ardhenduraul i Kumar Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st t he matt er for final di sposal on 8.7.2014
bef ore an appropriate Bench.

(Par deep Kunar) (MS. Negi)
AR- cum PS Assi stant Regi strar



